MOST URGENT

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8" LEVEL, B-WING,
I.LP.ESTATE NEW DELHI — 110002

No.F.14(64)/ Power/VS/2022/ £/ Dated: X 122828

To

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat

Delhi — 110054

Sub:Un- Starred Question No.199

Sir,

Please find enclosed copy of reply of the Un-Starred Question No.199 for
29.03.2022 (100 Copies each along with a data in PDF File Format in pen drive)
for your kind information and further necessary action at your end please.

Yours faithfully,

Encl. As above %9 \ 99 2

(R.S.Samria)
Dy. Directori(Power):
Department of Power

Copy 1o:- Govt. of NCT ¢

elhi Se¢ New Delhi

I. The Director, Directorate of Information and Publicity Dep& men"t",“I‘)'el‘hiE'
Vidhan Sabha, Old Secretariat, Delhi - 110054 (150 Copies)
2. The OSD to Minister of Power, GNCTD
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Hedfon Nap’
< Annexure - ELECTRICITY TARIFF SCHEDULE FOR FY 2021-22 — BRPL, BYPL, TPDDL & NDMC sl
uro o J : 2 $ —
No CATEGORY .‘FIXED_ CHARGES ENERGY CHARGES
1 DOMESTIC
Sy 0-200 | 201-400 | 401-800 | 801-1200 | >1200
e _”“_D_‘V'D”AL; bl Units | " Units | Units | Units | Units
A UDISE e =20 Rs. /k\{\{/month
: 2uis LI SO s /kW/month 3.00 4.50 6.50 7.00 8.00
SAOHIER : : ‘ . . 0
> 5kW and < 15 kW
R 100 Rs./kW/month | Rs./kWh | Rs./kWh | Rs./kWh | Rs./kWh | Rs./kcwh
D | >15kWand<25kW | 200 Rs./kW/month
B Ure 25k_\§/._w 250 Rs./kW/month n s
Single Point Delivery i
1 | suplyfor Gs | 150 Rs./kw/month el BN
2 NON-DOMESTIC
| 21 [Upto3kVA | 250 Rs./kVA/month 6.00 Rs./kVAh T
2.2 | Above 3kVA 250 Rs./kVA/month 8.50 Rs./kVAh AT
3 | INDUSTRIAL 250 Rs./kVA/month 7.75 Rs./kVAh o
4 | AGRICULTURE | 125 Rs./kW/month 1.50Rs./kWhe, Sppen
MUSHROOM e
Rs. 3.50 Rs./kWh
__5_ | CULTIVATION _290 chicidbL ,, . e b
6 R _PUWBLIC UTILITIES 250 Rs./kVA_[_month 6.25 Rs.[kVAh i o
DELHI
INTERNATIONAL :
J g 7.75 Rs./kVAh
75 o ainy . 250 Rs./kVA/month /
(oL PN PR TILIN I PE BN
ADVERTISEMENT
& 8.50 Rs./kVAh
e HoARDINGs | 277 RSA/‘I(_%V/'“O””L L At i __/ . o
9 | TEMPORARY SUPPLY S h o
Domestic
91 Connections Same rate as that of Same as that of relevant category without any
= |including Group | relevant category temporary surcharge |
_| Housing Societies | e B A i b b T L SOt W
[ lor threshers | Electricity Tax of MCD : I
9.2 f during the threshing | Rs. 270 per connection Flat rate of Rs. 5,400 per month
5RASON per month
All other connections . o
9.3 | including =Ame: tgte; a5 that of 1.30 times of the relevant category of tariff
e oincte | the relevant category
construction projects
'J,('J. CHARGING STATIONS FOR E RICKSHAW/E VEHICLE ON SINGLE POINT DELIVERY/ SWAPPING OF
i BAT-TER'ES St e ) e R B S i I Ty Sy L P -
| 101 | SupplyattT | RGN Py _ ASORs/kwh T
10.2 | Supplyat HT R i ___400Rs/kvAh o
Notes:

1. For Domestic category of consumers, Fixed Charges shall be levied on Sanctioned Load

or Contract Demand as the case may be.

Ensuring Quality, Accessibility and Availability (24X7) of Power at Affordable Price
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T M NATIONAL CAPITAL TERRITORY OF DELHI \My|
(DEPARTMENT OF POWER)
DELHI SECRETARIAT, 8™ LEVEL, B-WING
NEW DELHI - 110002

F.6/24/Power/2021/ 4 U-59 Dated : June2.3, 2021
ORDER

In exercise of the powers conferred by Section 65 of the Electricity Act, 2003 (36 of
2003), the Council of Ministers of the National Capital Territory of Delhi vide Decision
No.3001 dated 18.05.2021 has approved the following regarding extension of existing
electncnty subsidy to Domestic Consumers, Agricultural consumers (farmers), special
subsidy to 1984 Sikh Riots Victims and Lawyers chambers within the premises of the Court
Complex in NCT of Delhi for the financial year 2021-22: -

(i) To extend electricity subsidy, irrespective of the load, of entire bill amount comprising
of fixed charges, energy charges, PPAC, all surcharges and electricity tax of domestic
consumers of BSES Rajdhani Power Limited, BSES Yamuna Power Limited, Tata
Power Delhi Distribution Limited, New Delhi Municipal Council and Military Engineering
Services area (including the Domestic Consumers in Group Housing Societies),
utilizing upto 200 units in a month during the period from 1% April 2021 to 31 March

2022.

(i) To extend electricity subsidy of upto Rs 800 per month to the domestic consumers of
BSES Rajdhani Power Limited, BSES Yamuna Power Limited, Tata Power Delhi
Distribution Limited, New Delhi Municipal Council and Military Engineering Services
area (including the Domestic Consumers in Group Housing Societies), utilizing 201
units to 400 units per month during the period from 1% April 2021 to 31%' March 2022.
This category of consumers will not get subsidy at (i) above. No subsidy to be given in
case the consumption is above 400 units.

(i) To provide electricity subsidy on existing tariff @ Rs 105/kW/Month on fixed charges to
agricultural connections in Delhi for FY 2021-22,

(iv) To provide 100 % electricity subsidy upto 400 Units per month, irrespective of the load,
of entire bill amount comprising of fixed charges, energy charges, PPAC, all surcharges
and electricity tax and waiving off all pending electricity bills 1984 Sikh Riots Victims
affected families living anywhere in Delhi for FY 2021-22, except LPSC which is to be
waived off by DISCOMs at their level. In case of bill above 400 units entire bill amount
400 units will be subsidized, balance above 400 units to be paid by consumers.

(v) The Distribution companies (DISCOMs) may ensure that subsidy/relief is released only
to genuine victims of 1984 Riots of Delhi or the legal heirs of such victims residing in
anywhere in Delhi. The beneficiaries will be identified as per the existing list of Victims

already provided by Revenue Department, Delhi.

(vi) To extend the electricity subsidy scheme to Lawyers Chambers approved by Council
of Ministers of NCT of Delhi vide decision no. 2792 dated 19.12.2019 and Power

Department Order dated 26.12.2019 (copies enclosed).
(vii) DERC to provide trued up figures of subsidy released by GNCTD to the DISCOMs for

the purpose.
4&5/;: ,_L
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Govt. of NCT of Delhi
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(viii)

(ix)

(x)

SDpEliﬁgdngayﬂ?:e the fact through DISCOMs that electricity connections are not getting

et ofy h consumers in 'th‘e same premises by the same owner just to avail the

il ‘Subsidy. Some administrative check and balances may be put in place to see
at genuine consumers are getting the benefits of subsidy.

DERC may also conduct special audit of subsidy released to DISCOMs vis-a-vis
actually passed on to the account through external auditor.

Due to outbreak of COVID-19 in NCT of Delhi, the cash flow of DISCOMs is temporarily
impacted. Accordingly, Department shall release 50% of 1*' quarter of subsidy directly
to DISCOMs and remaining 50% of subsidy will be credited to account of IPGCL, PPCL
& DTL to the extent of outstanding dues of DISCOMs to these companies. Where ever,
there are no outstanding dues, the entire subsidy amount will be released to concerned
DISCOMs. The situation shall be reviewed by the Department of Power in subsequent
quarters and accordingly, the Department shall take action on adjustment of amount of
subsidy with the approval of Minister-in-Charge.

This issues with the approval of the Hon'ble Lt. Governor, Delhi.

‘&Y%T& |202)

(R S SAMRIA)
DY. DIRECTOR (POWER)

No. F.6/24/Power/2021/ QYY" - =9 Dated : Q3 -4 —-302_‘

To

The Secretary,

Delhi Electricity Regulatory Commission,
Viniyamak Bhawan,

C-Block, Shivalik, Malviya Nagar,

New Delhi-110007

Copy to:-

1.
2

©CONOO AW

Pr. Secretary to Hon'ble Lt. Governor, Delhi

Addl. Secretary to Hon'ble LG w.r.t. Dy. No. 37401 and his approval dt. 18.06.2021 for
information & directions, if any.

Secretary to Hon’ble CM, Delhi

OSD to Hon’ble Minister of Power, GNCTD

OSD to Chief Secretary, GNCTD

PS to Addl. Chief Secretary (Power), GNCTD

PS to Secretary (Finance), GNCTD

Secretary, NDMC

GE (Utility) Electric Supply, MES Area.

10. C.E.O, BRPL
11. C.E.O. BYPL

12. C.E.O, TPDDL Qr/(
/
23) b) 204

(R S SAMRIA)
DY. DIRECTOR (POWER)
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Tomiam \3a’

No. of
$.No. Designation! Grade units per
month
1 All the officers working mn the pay scale of Rs. 18400- 750
22400/ & above
2 All the officers working in the pay scale of Rs. 14300- 500
18300/- & above but less than Rs. 18400-22400/-
3 All the officers working 1n the pay scale of Rs 10000- 400
15800/- & above but less than 14300-18300/-
4 All the officers working in the pay scale of Rs.7750- 350
14500/ 'with iitial start of Rs 8550/ and Rs 8000-
13775;-
5 All the employees in the pay scale of Rs 6500-10900 326
but less than Rs 8000-13776/4- .
6 Al the employees in the pay scale of Rs. 400G-7100 & 300
above but less than Rs.6500-10900¢-
7 All the employees in the pay scale of less than 250
Rs.400C-7 100!.
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Department of Power
Govt. of NCT of Delhi

AL
Delhi Secretariat, New Delhi
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